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No. 458 (F.No.404/1/7‘3—TTC(‘) In cxercise of the pewsxls confesred

8., The Cojet Secretary, Unicn Territery, Chmdigarhs

neone-tax
toerises
21 Govevruent,
he salid Aﬁ}tu _

by sub~claude (m_,) of cimice (44) of Scvetien 2 of the
ket, 1961 (43 of 1961), the Central Goverument heredy &
Shri P.N. Mebta, who is a Gazcited Officer of the fent
to exercise the powers of a Tox ﬂeﬂcvery 9fficer wnder

2, ~ The appontuert of SHr: Be¥s Gupfa made upder NokE
Hye 24 (FoNo.404/43/71-ITCC) dated. 17tk Pebraary, 197170
with e*fect from 15t September, 1873.

3, © This Nokificatiod shall come 1nto force wlth eiife
ist September, 19:&.
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